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">SHRI TARUN GOGOI (KALIABOR): Mr. Chairman, Sir, the North-East occupies a very strategic
importance in the map of the country. It is surrounded by 4,500 km of international border and only 45 km of
border with the rest of the country. Though this area is very rich in minerals, natural and water resources, yet it is
lagging far far behind in the industrial and economic fields.

As a result of that, there is a growing unemployment problem. The biggest challenge before the whole of the
North-East is the unemployment problem. There is a great resentment among the younger generation. There is
no economic or industrial development. As a result of that, there is unrest also.

There are many reasons behind the insurgency. One of the main reasons is the geographical isolation. Then, the
partition also, to a great extent, is responsible because after partition, the whole area was rendered landlocked. It
lost lands, roads, rivers and markets also. Earlier, there were trade and commerce in those parts of the country.

Another basic reason 1s the lack of communication facilities. There are no roads. For reaching a certain area, it
takes ten to fifteen days. I am not talking of Assam alone, I am talking of the hilly areas of the North-Eastern
region. Even today it takes ten to fifteen days to reach a particular place. There are no rail communication
facilities. Even for Assam also, earlier there were no rail communication facilities. All these railway
communication facilities were constructed by the Britishers for their commercial interests. Had there been no
tea, no coal, no oil, no timber, etc., these lines would not have been constructed by the Britishers. That is why, all
these lines were constructed to cater to the needs of the Britishers.

But, unfortunately, in other hilly areas where a majority of the tribal people are living, there is a full of diversity.
There are more than 200 tribes and they speak more than 170 dialects. You will be surprised to know that their
customs, food and other habits are different from the people of the rest of the country. Besides, these areas were
also segregated by the Britishers. They were kept as excluded areas. There was not much administration in those
areas also. The inner-land permit was introduced by the Britishers. That inner-land permit was introduced to
prevent the raids on the people of the plains and subsequently in order to prevent the people of the plains from
intruding into the hilly areas. As a result of that, some psychological alienation was there.

Then, because of the partition, a large number of refugees and other people have come to this area. There was an
apprehension of demographic changes. So, these are the reasons.

Then, there is a feeling of deprivation and neglect in all the areas whether it is in Assam, Nagaland, Mizoram or
Tripura. Besides, during the British time, the whole area was neglected. It is the freedom movement which
brought the different parts of the country into the national mainstream. The freedom movement did touch the
plains of Assam, Tripura, Manipur, Meghalaya, etc., but it did not reach the interior places of the hilly areas. In
fact, there was a movement in different parts of the hilly areas by the local people to bring them under the banner
of the Indian National Freedom Movement.

Though oil was discovered in Assam more than hundred years ago, yet we did not get a good refinery. We have
got the smallest refinery. We had to fight for it. We had to go to court also. Oil was transported to Barauni. There
was a great resentment. The development of the industry should be on the basis of availability of local resources.
Earlier, there were also a lot of wood-based industries. Now, they are closing them due to deforestation. As a
result of that, a lot of unemployment problem has arisen. Besides all these, Meghalaya, Mizoram and other



places do not have rail communication facilities. Even for Assam, till recently, there was no broad-gauge line.
Only just a few years back, a broad-gauge line was constructed. When I came to Parliament in 1971, there was
only a 100-km broad gauge-line in Assam.

There was no broad-gauge line to Guwahati. To come from my constituency, it took about 60 hours. There was
no bridge over Brahmaputra. So, we had to fight for a bridge. Today, of course, there is a third bridge and we are
going to have a fourth one also. But the rest of the hill areas are far far behind. Even today there are no medical
facilities available in those areas. A lot of people have to go to Chennai or to Bangalore or to Delhi. Same is the
case with educational facilities. There are no training facilities available. Unless we have proper training
facilities, we cannot train up the boys. So, we must have good vocational institutions as well as technical
institutions to train up the boys so that they can be self-employed.

Even after the liberalisation of economic policies, there is no investment, either from the Government or from
the private sector, and because of that, there is a lack of infrastructural facilities. So, there should be a separate
industrial policy and package for industrial development in the North-East. Of course, now the Government has
announced it, but it should be implemented in practice. We want that there should be rapid economic
development and there should be a separate employment policy so that more employment opportunities are
created. For this, the Government has to go in for industrialisation in that area. Because of lack of infrastructural
facilities, we cannot attract private industries.

Then, there are the flood problem and other problems. All the insurgents in the North-East are not secessionists.
Secessionism is the extreme form of frustration of our people. Insurgency is there for several reasons. It is
because of political reasons, because of aspirations for economic development and because of lack of
employment opportunities. Like that, there are many reasons for that. Even in Assam, we have seen tribal groups
having different aspirations. Bodos have different aspirations, Kardis have different aspirations, others have
other aspirations. But the Central Government today 1s so callous and so indifferent to them. Recently we have
had floods in Assam for five consecutive times. But when we went to the Minister of Agriculture about 20 days
back, he did not bother. He said: Floods take place in Assam every year. Then we had to stage dharnas and also
raise it in the Parliament a number of times. When I met the Prime Minister, he said: Oh, floods are taking place
everywhere in the country. Sir, floods in Assam are quite different than in any other part of the country. For the
last two months, there are some districts which are under water. There is complete disruption of
communications. Still this is the attitude of the Government.

Today, what is the law and order situation there. Last week, more than 30 people were killed in Assam but
nobody bothered. The Centre did not bother. The Central Government sends Central teams to many States. Is the
law and order situation still not the worst in Assam? [ am happy that today the Home Minister has made a
statement on the Doda incident. But why not make a statement on Assam also? Thirty-two people have been
killed in just less than a week but nobody is bothered. No Secretary has gone there. No Central Minister has
bothered to go there. That is why there is insurgency there. Whether it is floods, whether it is communications or
whether it is insurgency, in every respect | have seen that though the Centre makes a lot of promises, but those
promises are not implemented. So, if they make a promise, they must implement it, otherwise they should not
make it. We are simple people. Just because we do not shout, that 1s why nobody cares for us. Here, only the
people who shout, who have strong lung power, are listened. I hope, the Centre will give serious attention to this.

At the same time, | must praise the people of whole of the North-East. In spite of all this, we are today proud to
be Indian citizens. Today, a majority of the people of Nagaland want to remain in India. Same is the case with
Meghalaya and Mizoram also, though initially there was a big movement under Laldenga, but today everywhere
the people are in the national mainstream in spite of all the neglect. So, I hope, the Centre will take serious steps
and will prepare a comprehensive plan for the North-East.

It should be an employment-oriented programme. They should also be provided educational and training
facilities. All this will go a long way in bringing the people to the mainstream.
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">KUMARI MAMATA BANERIJEE (CALCUTTA SOUTH): Sir, we are specially discussing today the
problems of the North-Eastern region. I appreciate the points raised by Shri Bhubaneswar Kalita and Shri Tarun
Gogoi regarding Assam and other parts of the North-Eastern region. We consider the States in North-Eastern
region as our seven sister States. After this Government came into power, it included Sikkim also as a sister
State. Now, it consists of eight States instead of seven States. I congratulate the Government for including
Sikkim in the North-Eastern region.

I am interested to speak about the North-Eastern region because ours is a vast country and different types of
people, different types of caste and different types of religions are there. Everything is there. I have visited the
North-Eastern region and I have gone there many times. We know Tripura. We know Assam. We know
Meghalaya. We know Mizoram, Arunachal Pradesh, Manipur and Sikkim very well because all these States are
linked with our Eastern part. The North-Eastern region is the gateway. That is why, we have got the opportunity
to visit the place and talk to people there.

The North-Eastern region, in relation to the whole of India, consists of 35 million people out of total population
of 916 million according to 1991 census. Barring Assam and Tripura which are comparable with the all-India
average density of 265 persons per square kilometre, the average density of population is less than half of the
all-India figures and varies from ten persons per square kilometre in Arunachal Pradesh to 80 persons per square
kilometre in Manipur. It has 4,500 kilometres of international border with China, Bhutan, Myanmar and
Bangladesh. I am telling all this because the North-Eastern region is geographically and physically an interior
region, but at the same time, it is a very big and vast area. Geographically, it has the biggest areas which are
tough also. At the same time, the overall size and strategic location of the region is quite significant and the
region deserves to be carefully retained in the mainstream of our country. In the year 1963, a separate State of
Nagaland was formed. The States of Manipur, Meghalaya and Tripura were formed in 1972, and Arunachal
Pradesh and Mizoram were formed in 1987. The intention of the Government for forming these States was that
the people of this North-Eastern region can join the mainstream. We are proud to say that the people of this
particular region are absolutely in the mainstream, but what are the lacunae?

This is my personal opinion. I feel that every Government assures that it will help them economically,
educationally, culturally and so on, but the problem lies in the fact that whenever the Government promises to
give some financial or economic assistance to the North-Eastern region, funds do not reach them in time. How
will the development work start? Every time, we hear that the Government is giving special financial sanction
for the North-Eastern region. Last year also, Rs. 7,500 crore were allotted for the North-Eastern region, but what
I heard from the North-Eastern MPs is that it did not reach. If the money is sanctioned, it should reach the
region.

I know the North-Eastern region. I am proud to say that it is a women-dominated area. I have seen that the
sisters of this particular State are very attractive, active and sincere. They want to work very hard.

But the problem is that the communication system in the North-Eastern region is very poor and the
infrastructural facilities are also very poor. We have to appreciate the fact that the North-Eastern Region is
1solated from the main part of our country. It 1s a far-flung area. The lacuna 1s, though the Central Government 1s
very much sympathetic towards the North-Eastern Region, due to lack of a comprehensive plan of action and
proper implementation machinery, proper development is not taking place in that area.

The North Eastern States are situated along the international borders with countries like Bangladesh, Nepal,
China etc. We have to protect our border areas. Of course, the Government has the machinery to protect the
border areas, but our machinery is not stronger than the other machinery for which funds are coming from

outside the country. They are using these funds for creating insurgency problem in the North-Eastern States.

There are no proper communication facilities in the North-Eastern Region and the unemployment problem is
very acute there. The students and the youths have great potential there. But their potentiality 1s not being
utilised in a proper way. The funds which are coming from outside the country are being used to influence them
in a wrong way. This is my feeling.



Sir, the Central Government had promised that it would create a new Ministry for the North-Eastern Region. Of
course, the Government has to fulfil this promise, because that was an assurance of the Government. But I do
not think that only fulfilling that assurance would solve the problems of the people of that area. But I feel that
there should be a separate Central Secretariat for the North-Eastern Region to properly communicate with these
eight States. Its headquarters should be situated in Guwahati so that proper coordination could be achieved with
all the North-Eastern States.

Sir, geographically, the North-Eastern Region is a vast area. The Government cannot do much from Delhi for the
North Eastern Region, because that is a border area. So, I think, it would be better if the Government chalks out
a proper plan of action and create a separate Central Secretariat so that there could be proper coordination
between all the North-Eastern States with regard to solving their problems relating to education, employment
and improving the communication facilities.

I think the main problem of the North-Eastern Region is lack of proper communication facilities. So, I urge the
Government to give more thrust to improve the communication facilities there. Then, the problem of
unemployment 1s very acute there. The people are very educated there. They do not have good educational
institutions also. For getting good education, they have to come either to Calcutta or Delhi or Siliguri or to other
parts of the country. It is very difficult for them. There are no proper medical facilities also and to get proper
medical care they have to travel a long distance. There is no railway network in many of the areas, but only air
link is available and that too only in a few places. So, it is very difficult for the people to come to the main part
of the country.

Sir, I have already stated as to how the foreign countries are spending money to misguide the youths in the
North-Eastern Region. They are distributing drugs there. Then, there is also the problem of AIDS and smuggling
from across the borders. Modern arms are being distributed from across the border to the unemployed youths of
the North-Eastern Region. So, the Government should look into all these problems and evolve a proper plan of
action to solve them.

Then, there is the tribal problem. In the North-Eastern Region, 166 languages are being spoken. There are so
many tribal people living in the area. At the same time, people belonging to minority communities are also
living there. In the last five to six days, so many people have been killed there.

In Assam, there is ULFA problem; in Tripura, there is TNV problem; there is Kuki problem, there is Bodo
problem and there 1s Santhal' problem. There 1s a North-Eastern Council and in order to strengthen it, the
Deputy-Chairman of the Planning Commission should coordinate with it.

Yesterday, 25 people were killed in Assam. In Bodoland, so many people have been killed. In Tripura, people
are not able to go to the interior areas. We do not know what 1s the law and order situation there. It is a border
State and, of course, you should give moral support to the State Government. At the same time, the Central
Government should not only coordinate but also take this matter very seriously. Otherwise, the feeling amongst
the North-Eastern region people is that they are isolated from the mainstream because the Central Government is
not paying proper attention to the North-Eastern region. Some people are trying to create anti-Indian feelings in
that region. So, if this august House does not take care of this North-Eastern region, there may be a disaster just
like in Kashmir. After death, anything that we do will not serve the purpose. Now, the time has come and after
this discussion, the Government has to do something for the North-Eastern region.

Why do you not include the Members of Parliament from the North-Eastern region, who are public
representatives, who know the people's feelings and the grass-root problems, in the North-Eastern Council?
Instead of including the officials, please include the public representatives there so that they can deliver the
goods. In a period of six months or one year, there will hardly be one single discussion and the Members of
Parliament would not get an opportunity. But if the North-Eastern Members belonging to Lok Sabha -if you
want, you can include Rajya Sabha Members also -- are included because they are public representatives, then
they can deliver the goods or they can at least express their views. Sometimes, I feel sorry when the Members of
Parliament from the North-Eastern region say that they do get the opportunity to speak. I appreciate the point
raised by Shri Tarun Gogoi, who said, "we are peace-loving people; that is why, we do not shout." Yes, this



feeling is there. That is why, the Government must try to consider this. I cannot say that the Government must
consider this, but since it is in the Government's jurisdiction, my request is that the Members of Parliament
should be included so that they can give their views.

Coming to North-Bengal, I want to say that it is the gateway to the North-Eastern region. That is why, there must
be communication facilities from the gateway, that is, from the eastern part of Calcutta or Siliguri or Guwahati.
Since there is a lack of communication, the message does not reach there in proper time. If you just take up two
railway projects that were pending, it would not solve the problem. They have the agricultural land, but the
facilities are very poor. If the Government 1s going to make any policy announcement, then I would request the
Home Minister that the youths from this North-Eastern region should be accommodated not only in the sports,
cultural and defence fields but also in the Border Security Force and in such other fields. In this North-Eastern
region, the unemployed youths can do a very good work for the country.

We do not know why this North-Eastern region should suffer. Sir, I know a little about this North-Eastern region,
but the Members of Parliament from that region know so many things. I would request the Government to solve
this problem through a political decision. There must be a solution to this problem. If the Government is not
going to find any solution to this problem, then the matter would be kept pending. Everyday, there is some

ethnic problem like the Santhal problem, Naga problem, Kuki problem and so on. So, may I request the
Government to see that this North-Eastern region gets its proper importance?

Adequate financial assistance should be given for the development of North-Eastern States.

With these words, I thank you very much.
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">SHRI C. GOPAL (ARAKKONAM): Respected Chairman, Sir, I am very thankful to you for giving me an
opportunity to participate in the discussion regarding situation in the North-Eastern region due to insurgency. |
also want to draw the attention of this Government to the wave of terrorists violence in the North-Eastern States
of India.

This is the problem in the region which has been in existence for the past 25 years. This problem has not been
solved yet. There has not been any peace in existence in the North-Eastern region for the 25 years. I also want to
say that the problem of insurgency in the North-Eastern region, with its multi-faceted dimension, has become a
national problem.

Sir, I also want to draw the attention of this Government that due to this serious situation existing for the past
several years, a large number of civilians and security personnel have been killed in the North-Eastern region
and particularly so in the Jammu and Kashmir. Sir, 2,853 houses, 23 bridges, 630 shops, 198 Government
buildings and 215 educational institutions had been burnt and damaged by the miscreants because of the
msurgency and activities of the underground leaders in the North-Eastern region. Many villages have been burnt.
People from many regions have fled to the jungles to take shelter. Many persons have died of starvation,
sickness and inhuman treatment.

Sir, there are certain insurgent groups which are in touch with the foreign countries which might like to see India
broken into peaces like the former USSR. We have seen the reports in the newspapers that there are camps of the
underground leaders in Myanmar, Bhutan and Bangladesh which are being used by ULFA for safe haven
sanctuary, for training purposes. Sir, [ want to bring it to the notice of the Central Government that the ULFA
leaders have procured arms from some South East Asian countries. They are obtaining funds through extortion
and abduction in Assam also. Therefore, under these circumstances, what steps this Government has taken to
establish peacefulness in that region? To certain extent, the steps taken by this Government should be
appreciated by all. Our hon. Prime Minister, just one month ago, addressed a meeting at Guwahati. There he said
and I quote:

"To all those who have astrayed from the path of togetherness whether in Assam or other States of the North-
East, | extend an mvitation. Come forward. Let us discuss. My Government is committed to holding talks to
restoration of peace. Let us do so within the four corners of our Constitution."

Sir, he should be appreciated by all.



In the same way, our hon. Defence Minister on April 4, 1998 said that he was ready to hold talks with the
underground leaders in the North-Eastern States without any pre-conditon and he appealed to them to lay down
arms, to bring about peace in the troubled region. I also want to draw the attention of this august House about the
speech delivered by our hon. Defence Minister on the same incident addressing the jawans at Assam Rifles
Parade Ground. His earlier speech was in Imphal. There Shri George Fernandes called upon the Army and the
para-military jawans to look upon the misguided youths with understanding. He also said that "after all, they are
all our children. The security forces should also realise and identify with them.'

Similarly, at a meeting in Tripura, our hon. Home Minister while having a talk with the Chief Minister of
Tripura, has suggested measures to control the growing number of violent incidents.

At a recent meeting with the Tripura Chief Minister Shri Manik Sarkar, our Union Home Minister Shri L.K.
Advani is believed to have suggested that he should use the National Security Act to control the growing number
of violent incidents. The Chief Minister has promised our Home Minister that he would consider it. The Chief
Minister has spoken that his Government has taken all steps except invoking the National Security Act. [ want to
suggest, it 1s my own view, that the Government's top priority must be to restore permanent peace and normalcy
in the troubled North-Eastern region. I want to say that the insurgency problem cannot be solved through Army
operation. Only meaningful dialogue can help resolve the vexed issue.

In order to deal with this problem a study group visited Imphal, Kohima and Guwahati from 28th October to 3rd
November 1995 and again in the year 1996. The Chairman of the Committee on Home A ffairs presented the
36th Report of the Committee wherein it is stated that instead of holding negotiations and handling the matter
carefully, the Central Government sent in the Army in the past and suppressed the people with all kinds of black
laws and martial laws. That will not solve the problem in the North-Eastern region. Therefore, I want to submit
to this Government that three problems should be solved; firstly the Government should provide adequate
protection and security to the business and trading community from all States who are carrying on their business
activity in the region; secondly the Government should take steps for the protection of life and property and also
ensure immediate compensation and return of business premises to the traders whose premises were ransacked
and destroyed; and thirdly the Government should ensure proper allocation of funds for enabling the
Autonomous District Councils entrusted with the development of ST and preserving their olden traditions,
customs and culture to meet their requirements.

In these circumstances I want to say that these underground leaders in the North-Eastern region were having
contacts with the LTTE people also. We know the position here. All the hon. Members of this House know what
was the position of LTTE in Tamil Nadu during Shri Karunanidhi's regime from 1989-91. I want to say that the
LTTE people were having connections with the underground people in the North-Eastern region. The unity and
integrity of the nation are very important for living in this nation.

During our period, that is from 1991-96 when our beloved leader Dr. Puratchi Thalaivi was the Chief Minister of
Tamil Nadu, she had maintained the law and order very well and the State was very peaceful. But during the
DMK rule between 1989-91 there was law and order problem. Therefore that Government was dismissed. We
were treating Tamil Nadu as a peaceful garden. | want to submit that before this august House. ...(Interruptions)

They were not prepared to go ahead with the case.

SHRI C. GOPAL (ARAKKONAM): During the period 1991 to 1996, the hon. Dr. Puratchi Thalaivi had made
Tamil Nadu a peaceful garden. Her Government maintained law and order. (Interruptions)

I would submit that the nation must be united and integrated. Therefore, these miscreants must be eliminated.
With these words, I conclude.

SHRI K.A. SANGTAM (NAGALAND): Sir, I have a request. Let not those hon. MPs who do not belong to the
North-East speak first. If I speak about Kerala or Tamil Nadu, people laugh at me. Let them not speak about the
insurgency in the North-East.
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">SHRI TH. CHAOBA SINGH (INNER MANIPUR): Mr. Chairman, Sir, thank you very much for giving me
this opportunity.

Sir, I would like to speak in Manipuri. It 1s because [ want to give exposure of this language in this House.
gurafa weiea (sit veerer wang feg): aftrqRt e g & wewz 2

SHRI TH. CHAOBA SINGH(INNER MANIUR): (Speech in Manipuri)
I!>

I!>
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MR. CHAIRMAN : Please conclude now. There are many hon. Members who want to speak. Hon. Members are
aware that the time allotted for this discussion is two hours, but we have already spent three-and-a-half hours.

SHRI BHUBANESWAR KALITA (GUWAHATI): Sir, he belongs to that area.

MR. CHAIRMAN: My request to the hon. Members is to shorten their speeches.

... (Interruptions)

MR. CHAIRMAN: There is one more item, that is, Prasar Bharati Bill, which we have to take up.
... (Interruptions)

MR. CHAIRMAN: We have allotted two hours, but we have exceeded the time limit by one-and-a-half hours.
Please conclude now. From the North-Eastern States, there are many Members. So, my request to the hon.
Member is to conclude his speech now.
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... (=FE)

MR. CHAIRMAN : I will say nothing will go on record. There are many other hon. Members to speak on this
subject. Kindly cooperate. I will call the hon. Members of North-Eastern region only to speak. I have given you
ample time to speak. Please conclude now.

1. S T (Tt fren-arm): U Se Arelty |iel geet agt e e $f o, S WereT ot Tae oY &, St 3T SeR AT TR
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A ATAHAE T €. THEAT § A1 a1ed & & B o8 W fFome fawe & 7 2

... (==gF)

MR. CHAIRMAN: Please conclude now. After your speech is over, I will call hon. Members of North-Eastern
region only. They will cover the other points.
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THT FT A T AT AR AT HY AE A b1t | T8iew A wredar 2 6 Saret amerst # WE oft oy e ¥ L. (SFaue)

MR. CHAIRMAN: Please conclude. Every time you are saying that this is the last point to make. I have given
you ample time to speak. I have extended your time twice. Nothing will go on record.

(Interruptions)*
1. STa T H AR WiEe FEedd SAUA ST THIE R | S, aHred AR g ® e S @ iet, S0 39T et At

... (ZEEYr)

T A $% @ ST FNT SaRt TS @ Ao W® €, 39 |y fedwiiRee s famr s e @ 2 atst uiar F Siow oi9-ae g /@ dwe
Rz % fou e 381 ® €, 397 uy fsdwiimy= #ai fear s wr @ 2 ... (=em)

MR. CHAIRMAN : Please cooperate with the Chair. This is not the way. You have to go by the direction of the
Chair. There are many other hon. Members to speak.

*Not Recorded.
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">SHRI P.S. GHATOWAR (DIBRUGARH): Thank you Mr. Chairman, Sir. [ have been elected to this House for
the third consecutive term. My experience is that this is the first time that we are discussing about the North-
East.

When I came to Delhi for the first time, I was discussing with some of my hon. Members of this House about the
way we travel. Many Members were surprised to know that we had to fly over a foreign country for travelling to
and from my home. When any disturbance takes place in Bangladesh, the people of the North-East are the worst
sufferers. Many people living in the mainland do not realise this position. Many of the hon. Members or the
people from the mainland do not know that in the three States of North-Eastern region, the Christians are in a
majority. They have got 60 per cent majority in one State, 80 per cent and 62 per cent in the other States. When
you talk about the church, you have to consider this point also that there are States where the majority people
profess Christianity.

Assam is a State where the 28 per cent of the total population is minority. It comes next to Kashmir. When you
talk of these things, people have to take note of these things. There are many people who do not know that we
have more than 200 tribes speaking more than 170 dialects. People should know about the North-Eastern region.
When we discuss the North-Eastern region, one has to take into account all these things.

I come from Assam. The first railway line was between Sadiya and Dibrugarh. It is the second oldest line in the
country. The British laid this railway line just to take coal, plywood and tea out of Assam. That sense of
exploitation in the minds of the people dates back to that period. We have to think about those things also.

Why is it so in the North-East only? It is not happening in the other parts of the country.

When did the broad-gauge line reach the second oldest railway line? It was only last year. Sir, only last year, the
broad-gauge line has touched my station, Dibrugarh. So, we have to continuously tell that the development of
the North-Eastern region is not looked into in a right perspective.

There are many clusters of States. Why do we talk about North-East? The concept of the North-Eastern India
started with the partition and Independence of our country. If we go the the history of partition, we will come to
know. Many people know that during partition, the Congressmen of Assam went to Mahatma Gandhi and
protested about the grouping, under the leadership of Gopinath Bordolai. When many districts were supposed to
be given to the East Pakistan, Mahatma Gandhi had directed the Congressmen of Assam that “you fight. I will
stand by you. You do not sacrifice your land.' Then after the partition, there was the General Redelift
Commission. That Commission had given four thanas to Assam. This 1s the history of Assam. Yes, many people
are trying to write about the history. But how many people know about this type of history of Assam? The whole
North-East has been ignored. So, these are the agonies in the minds of the people of the North-Eastern region.

There are so many other problems. If you see the North-East, we have always in-flow in the population and not
out-flow. Why? That is one of the main reasons. The communication difficulty is there. There is connectivity
problem between the North-East and the main land. In this regard I will give just one example. If you take
anything from Calcutta to Agartala it is 1,678 kilometres, the per tonne freight is Rs. 1,600. But from Calcutta to
Agra, it is about 1,700 kilometres, the per tonne freight is Rs. 3,000. Sir, this is the problem. If we do not
appreciate this, we will be failing in our duties.

Sir, the growing unemployment 1s one of the main reasons of the insurgency problems in the North-Eastern
region. The number of educated unemployed youth is growing and there is no avenue for employment. One of
our hon. Member has rightly said that the highest number of AIDS patients are in Manipur. Why? Their the
literacy rate is higher than that of the average rate of whole India. But still this problem is there. The main cause
is frustration. So, these problems have to be looked into properly.



There are many other problems also. Many crores of rupees have been given for the development of the North-
Eastern region. We agree with our hon. colleague, Shri Indrajit Gupta that yes, money is not being invested
properly. So, there should be a proper inquiry into this. There was a scandal about LoC in Assam. The primary
investigating agency, the CBI have given the chargesheet against the Chief Minister of Assam. But the hon.
Governor has not given his permission. Why has he not given his permission? When the CBI has chargesheeted
a Chief Minister, he has to go and get him cleared in the Court. The Central Government has to take note of that.
In many other States, when the Chief Ministers are chargesheeted, they have been given clearance by the
Governors of their State and they are going to the Court. Many of them had been arrested also. Then why should
the Governor of Assam not give permission to prosecute the Chief Minister of Assam? What is the difference
between the other States and the State of Assam?

So, I think, these are the reasons, vital issues agitating in the minds of the young men of the North-Eastern
region... (Interruptions).

Most of the North-Eastern States have got higher literacy rate as compared to that of average Indian. The North-
East 1s endowed with the natural and mineral resources, good climatic conditions and huge potential for border
trade but it is still under-developed. It has got under-utilisation of land resources.

At the time of independence this region was one of the prosperous regions in the country with its resources like
tea, jute and it was a top foreign exchange earner. In 1951 the per capita income of Assam was Rs.1174 while
the all-India average was Rs.1123. But in 1996 the per capita income of Assam has come down to Rs.1693 while
that of all-India has gone up to Rs.2264. So, how can we justify before the educated young men that Assam has
progressed and the North-East has progressed? Definitely they will say this was the per capita income of the
region which was much higher than the all-India average, but after fifty years we have gone below the national
average. This is the question the youth of the North-Eastern region is asking today.

I am not in favour of or support of the insurgency movement there. I, as a member of the Congress Party, have
always stood for the national movement. I have a national outlook. More than six hundred people, Congressmen
alone, have laid down their lives fighting the underground elements in the North-Eastern region. It is not my
statistics; it is the statistics of the Government. So, a national Government, whether it is the Government of the
Congress Party or the BJP-led coalition or of any other party, has to look into the problem in a national
perspective and giving it the national importance.

When we were in school, I remember that we went to the street demanding a refinery in Assam. We went to the
street demanding a bridge over the river Brahmaputra. For everything the people of the North-East have to
agitate. Now there are three bridges, still we are fighting for the fourth bridge. The Brahmaputra Board was
created in the year 1981. It is a white elephant. What was the purpose of creating the Brahmaputra Board? It was
to control the flood situation and to see that the Brahmaputra Board utilises the hydro electric potentiality which
is more than 50,000 MW. The Miner Huwang Ho has become the main source of prosperity of China from
"sorrow of China". But the Brahmaputra river is still the sorrow of the people of Assam and the people of the
North-Eastern region. The Brahmaputra Board is still a white elephant.

We have created the North Eastern Council for the development of the North-Eastern region. What is the activity
of the North-Eastern region? Every Chief Minister of the region has complained against the functioning of the
North-Eastern Council. It is high time to review the functioning of the Brahmaputra Board and the functioning
of the North Eastern Council. There is no representative of this Parliament in the North-Eastern Council though
it is in operation for the last two decades. I do not think this House has any voice in the North-Eastern Council
for the development of the North-Eastern region.

I think, life of more than sixty per cent people is related to agriculture. The development of agriculture in the
North-Eastern region is one of the important basic points. The agricultural development is related to the tribal
style of life as also the people in the plains, almost a majority of whom are dependent on agriculture. But the
lowest agricultural production is from Assam. There is a large scope for horticulture. My friend from Mizoram
will tell the difficulties of the cultivator among the Mizos because there is no storage system for oranges and



other things. They just throw them away. There are no marketing facilities, communication facilities and storage
facilities. These things have to be looked into.

The North-Eastern council has given several lakhs of rupees to Delhi University to construct a hostel for the
students of the North-Eastern region.
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For the last six years, they have not spent the money. They have not put up even a single brick for the
construction of the hostel. This money was given in order to encourage the boys and girls from the North-
Eastern region. Let them come and mix up with the students of the other parts of the country. The University of
Delhi has not done anything. I think, it is the prime duty of the Central Government to look into the problem.
This facility must be created for the students who come to Delhi from the North-Eastern region for higher
studies.

About insurgency and other problems, many hon. Members have made various suggestions. Shri Indrajit Gupta
has given his suggestions as the former Minister of Home Affairs. I think, the Central Government must give
them priority. It is not only the duty of the underground elements to come forward. It is the duty of the
Government of the day to take the initiative and bring them to the discussion table. The former GOC has said
that this 1s not a law and order problem and that it has to be solved politically. The present GOC, Lt. Gen. Kalkat
said, "We cannot control these insurgent people.' (Interruptions)

I request the Central Government to obtain an overall picture of the North-Eastern region with all its
peculiarities. There were many commissions that the Central Government had set up. I would request that
another commission should be set up to study the reports of those commissions and to try to implement them.
The central Government have to bringing these insurgents to the negotiating table and solve the insurgency
problem of the North-Eastern region.

I conclude with these few words.
">1602 hours

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Respected Chairman, Sir, and learned
friends hailing from different parts of the country, first of all, I would like to convey our affluent stream of
respect, love and affection and good wishes to all of you and to the nation as a whole. At the same time, I would
like to appeal to the hon. Minister of Home Affairs and other concerned Ministers, and all the learned Members
of this august House to listen to my points with great seriousness, sincerity and Patience.

First of all, I would like to strongly condemn all kinds of violence, killings and counter-killings, fratricide,
unwanted disruptive activities and express serious concern over the turbulent situation going on within the
proposed ‘Bodoland' State territory. I would like to express my deepest sense of agony and sadness before this
august House because of the indecisiveness and indecision or lack of decision on the part of the Government of
India in regard to the mounting situation in the ‘Bodoland' area. I do hope, you will respect my sentiments.

If you are all the real worshippers of Lord Krishna, you are now listening to either your father-in-law or your
brother-in-law speak about the agony and tragedy of the great Bodo people. I say so because 'Rukmini' happened
to be a Buda Princess.

On many occasions, I spoken a lot about the agony and tragedy of the Bodo people and other sections living
within the proposed 'Bodoland' territory. I may not be given much time today. So, I shall be brief. I would like to
point out only certain major aspects. I do not like to go into the other points which are related to the other States
of the North-Eastern region since some of my friends have already mentioned them.

Now I will explain why some elements of insurgency and militancy have emerged within the ‘Bodoland'
territory also.



The Bodo Accord was signed on 20th February, 1993 during the Congress regime led by Shri Narasimha Rao.
That Accord has not been implemented. That Bodo Accord has totally failed to fulfil the genuine hopes and
aspirations of the Bodo people because of the negligence and apathetic attitude of the Government of India and
the Government of Assam. In spite of that Accord, a lot of innocent Bodo boys, fathers and brothers were killed.
Between 1993 and tyoday, around five hundred Bodo people were killed either by the security personnel or by
some Bodo militant activists and other extremist elements. That is why I would like to appeal to the Government
of India to take a very very clear cut and positive policy decision for resolving the burning Bodoland tangle. A
solution could be found to this problem only by granting a separate State of Bodoland within the Indian Union
on the lines of Uttranchal, Vananchal and Chattisgarh.

Here again, [ would like to appeal to the Government of India to implement article 244 (a) of the Constitution of
India in the case of Karbi Anglong and North Cachar Hills for creation of a separate autonomous State. The
Bodo Cacharis of Karbi Anglong have to be included in the Scheduled Tribe (Hills) list. Two autonomous
districts have to be created on the southern bank of river Brahmaputra under the Sixth Schedule of the
Constitution. We are being neglected, discriminated against and expolited in every manner and in every aspect. [
can not find the precise words to express our tragedy There is no development, there is no industry, and there is
no irrigation system, and these are no job opportunities there. All kinds of injustice, all kinds of atrocities, all
kinds of betrayal, suppression and oppression are taking place in the Bodoland.

Here I would like to mention one more serious point. Most of the tribal families in Assam are now reduced to
landless families. In Assam there were forty-five tribal belts and blocks. Out of these forty-five tribal belts and
blocks, more than three lakh bighas of land was descheduled. The problem of landlessness, the unemployment
problem and the ethnic genocide the domination, suppression; and exploitation, insecurity, atrocities and
uncertainty in life and state terrorism have let the Bodoland youths to go underground. When we signed the
Bodo Accord, the then Government asked us to first experiment the concept of Autonomous council with
maximum autonomy. The then Government assured us of statehood 1f the Bodoland Autonomous council failed
to fulfill the aspiration of the Bodos. Shri Rajesh Pilot himself is sitting here as witness. He had also assured us
like that. I would like to appeal to the Government of India to implement the commitments and assurances made
by the previous Government. Justice and secularism should not be of double standards. While the Government is
conceding separate States to other regions like Uttranchal, Vananchal and Chattisgarh, then why not Bodoland?

Why did the then Government of India concede a separate Statehood to Andhra Pradesh? It was because a
Gandhian sat on a fast-unto-death. Of course, he died. Because of that fact only , Andhra Pradesh was created.
But in the case of Bodoland, more than 2,000 Bodo people were either killed or butchered so far either by the
security forces or by some planted agent provocateurs or due to some militants' action. Then, where is the
justice? Bodoland is linked with our blood. The demand for an autonomous State is linked with the blood of the
people there. Until and unless, the Government of India asserts its authority in regard to Bodoland in the North-
East, it can never bring permanent peace to the region. It can never bring all-round development. All these
slogans and special economic packages will do nothing. They will remain mere dreams for us.

I would like to appeal to the Government of India to concede the demand of a separate State of Bodoland
without any further delay. Here I would like to appeal again to the Government of India to start a meaningful
political dialogue with the democratic Bodo groups and also with the interested militant sections.
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Until and unless a separate state of Bodoland is created, you can never win over the minds of the Bodos. Bodos
are always with the rest of the country Bodos are nationalists, they want to coexist in India as dignified Indian
citizens with their district linguistic, ethnic and cultural self-identity.

I would like to appeal to all the learned hon. Members of this august House and the Government of India to
share our agony and tragedy for the well-being, security and development of the North-Eastern region and of the
country.



With these words, I conclude my speech.

SHRI BUTA SINGH (JALORE): Mr. Chairman, Sir, I want to seek a clarification from the hon. Minister of
Home Affairs.

MR. CHAIRMAN : He will give a reply later on.
SHRI BUTA SINGH :Let me put a question.

MR. CHAIRMAN: No, no; it is a discussion under Rule 193. You can ask the question later on, that is, when he
replies.

SHRI BUTA SINGH : He has raised an issue. [ want to put a question.
MR. CHAIRMAN: You please ask the question at the time of his reply. I will give you a chance later on.

">SHRI A.F. GOLAM OSMANI (BARPETA): Mr. Chairman, Sir, whenever the topic of the North-East comes,
being deprived of very many things compared to other parts of India, we feel like discussing all the points
regarding our grievances. Naturally, today, the major point is about backwardness, and the question of
development and communications. But the Motion before the House was to discuss the situation in North-
Eastern region due to insurgency. So, we perhaps could not go very near the main issue.

Why has the North-East region been deprived? Why is there insurgency? Is it because of non-development?
Then, why was insurgency there in Punjab? These 1ssues came up and we could not get a definite answer. But
what is the primary thing in our country? As we are guided by the Constitution, there may be contentious issues
and differences of opinion. But we should not have a fight over it as we do sometimes in this House.

Sometimes, the rules and procedure of the House are not followed. Even the established political Parties cannot
be exonerated from this blame. We, the new Members of this House, always feel neglected. We have no grudge.
Today also the speakers, who usually speak, made their speeches and we learnt very many things from them.

Sir, the primary duty of the hon. Home Minister today is to maintain the law and order in the country. The
question of law and order, of course, primarily is the concern of the State Governments ... (Interruptions) We
know that ... (Interruptions)

SHRI MOHAMMAD ALI ASHRAF FATMI (DARBHANGA): Sir, the Prasar Bharati Bill was to be taken up at
4 o'clock ... (Interruptions)

MR. CHAIRMAN : If the hon. Members agree, then the hon. Home Minister can reply to this debate.
... (Interruptions)

SHRI MOHAMMAD ALI ASHRAF FATMI : Sir, the Prasar Bharati Bill has to be passed today...
(Interruptions)

MR. CHAIRMAN: Please conclude now.

SHRI MOHAMMAD ALI ASHRAF FATMI : You assured us that it would be taken up at 4 o'clock ...
(Interruptions)

MR. CHAIRMAN: If all the Members are interested, then the hon. Minister will reply to the debate.
... (Interruptions)

SHRI A.F. GOLAM OSMANI : Sir, I would like to request you to kindly bear with me for a few more minutes.



Sir, our main point is that what the State Government was supposed to do, could not do ... (Interruptions)
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SHRI A.F. GOLAM OSMANI : Sir, the time of the House could be extended ... (Interruptions)

MR. CHAIRMAN: Please sit down. | am requesting all the Members from the North-Eastern region to please sit
down.

... (Interruptions)

SHRI PM. SAYEED (LAKSHADWEEP): Sir, we have been raising this issue in the BAC for taking up this
discussion in the House for about two weeks ... (Interruptions) Now, if you could extend the time for discussion
on this subject for another half-an-hour or 45 minutes, then a few more Members from the North-Eastern region
could also participate in this discussion ... (Interruptions) It is a rare occasion ... (Interruptions) The Members
from the North-Eastern region should not be denied of this opportunity ... (Interruptions)

SHRI TH. CHAOBA SINGH : Sir, it is a national issue ... (Interruptions)

SHRI A.F. GOLAM OSMANI :Sir, spare at least some time for us ... (Interruptions)
MR. CHAIRMAN: Just one minute. Let me hear Shri Jaipal Reddy.

... (Interruptions)

SHRI AMAR ROY PRADHAN (COOCHBEHAR): Sir, it is the problem of the nation ... (Interruptions)
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MR. CHAIRMAN: This is not the issue. Please sit down.

... (Interruptions)

MR. CHAIRMAN: Now we are discussing a sensitive issue here.

... (Interruptions)

SHRI TH. CHAOBA SINGH : Please do not by-pass the issue here ... (Interruptions)
MR. CHAIRMAN: I will give you chance. Please sit down.

... (Interruptions)

SHRI A.F. GOLAM OSMANI : Sir, | have not completed ... (Interruptions)

MR. CHAIRMAN: I will call you later. Please sit down.



Yes, Shri Jaipal Reddy, what would you like to submit?

SHRI S. JAIPAL REDDY (MAHABUBNAGAR): Sir, for the first time in many years, a debate is taking place
on the North-Eastern region. Therefore, I suggest that it cannot be disrupted. Let it be completed ...
(Interruptions)
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MR. CHAIRMAN: Please take your seat. Let the House come to a consensus, then we will take it up.
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MR. CHAIRMAN: The hon. Member is speaking, please cooperate.
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MR. CHAIRMAN : Let him first complete his speech.

SHRI A.F. GOLAM OSMANI : CRPF, BSF and other paramilitary forces were brought in to maintain law and
order in Assam. We are going by stages and killings are going on. From 1993 onwards, killings are going on.
There are massacre. In 1996, the AGP Government, which was always opposed to bringing in the Armed Forces,
agreed to bring in the Armed Forces. To coordinate the activities of military, CRPF, BSF and other Forces, there
was a Joint Command. Now, the paramilitary forces are operating there. Why are there killings? What do people
say in the lower Assam districts of Barpeta, Bongaigaon and Kokrajhar? The military makes a flag march and
the people say that it is a fluke march as they do not go to the interiors. People ask some high officials connected
with the law and order machinery in the State, how these extremists operate. They have camps in Bhutan.
Respected Shri Indrajit Gupta has also said that they have camps in Bhutan. After the raids, they go away to
Bhutan. Are we to understand that the Government of India is helpless to look after the border?

The other day, the Foreign Minister of Bhutan came to New Delhi and a statement came out in the newspapers
that the Government is not in a position to control the extremists' camps in Bhutan. [ have a feeling that perhaps
the Home Ministry has been contacted to have some discussion to have a joint operation there. People still feel
that there 1s a Government. People, being homeless, are in temporary shelters and their camps are being raided.
The other day nine Santhals were gunned down in the camps. In retaliation, the Santhals killed nearly 20
persons.



I would request the hon. Home Minister to do his primary duty. How will this insurgency problem be solved
politically, whether through a talk with ULFA or NSCN?... (Interruptions)

MR. CHAIRMAN: Please conclude.
SHRI A.F. GOLAM OSMANI : I will take one minute more.

The Government should have a direct involvement and see what the forces are doing. The Government should
monitor whether the law and order situation is being looked after by the forces which it has deployed there. One
can hope for a political discussion only if the law and order situation is contained.

I thank you for giving me the time. [ would request the hon. Home Minister to monitor whether the forces are
being utilized properly or not. I wonder how these raids could take place. Innocent people are being killed and
they are not able to catch hold of the extremists. With these words I conclude.

MR. CHAIRMAN: I am calling Members from the North-Eastern States.

">SHRI RAJKUMAR WANGCHA (ARUNACHAL EAST): Mr. Chairman, Sir, there are many reasons for the
msurgency in the North-East. The root cause is the lack of development. The demands of the people of the
North-East have been neglected for long. The attitude of the Government has not been positive in solving the
problems of the North-East. The people have crossed the limits of tolerance and that i1s why they have taken to
arms. I do not agree with the idea of solving the problems of the North-East with force. It should done with
mutual trust, understanding, and transparency. There should be seriousness of purpose. Then only the problem of
the North-East can be solved.

The seeds of insurgency in the North-East were sown in the days of the British rule when the North-East was
grossly neglected. They did not build any infrastructure in the region. They were confined to only a few sectors
like tea gardens, mining and extraction of oil in Assam. They enacted the Bengal Eastern Frontier (Regulation)
Act, 1873 which was commonly known as the Inner Line Regulation which isolated this region from the
mainstream. The British were least bothered about the problems of the North-East. They did not want the
outsiders to come in their way. To keep the outsiders away from this region they had adopted the Regulation Act.
Only punitive expeditions were made only to serve their purpose and to see that outsiders do not harm their
interests. However, this very Act has been quite effective after the Independence of the country. This very
particular Act has served its purpose in many tribal areas. I wish to say that it should continue in the years to
come.

As a fall out of the partition of the country in 1947, a large number of refugees from East Pakistan came and
settled in the North-East which had adversely affected the demographic structure and the economy of the region.
The opportunities slipping into the hands of the outsiders made the youths in the region frustrated and forced
them to take to these methods.

Sir, I would only suggest one or two points for serious consideration of the the Central Government. I suggest
the Central Government to invite the leaders of the banned outfits and all other political parties without any
reservations, and have discussions to come to an understanding in their concept of sovereignty through a
package of development assistance including their rehabilitation. It is a national problem. The Central
Government should provide a realistic package of development for a speedy growth of industries, agriculture
and employment opportunities through technical knowhow and expertise development activities. The Central
Government should develop an efficient marketing system and put in place other requisite infrastructure so that
the youths in the North-East can be brought back to the mainstream.

In respect of the State of Arunachal Pradesh, we have been approaching the Central Government for the last 15
years in regard to the refugee problem. Chakma and Haajam refugees had come in large numbers from
Bangladesh in the year 1964. However, no positive step has been taken by the Central Government in this
regard.



So, we would like that the Central Government should have a discussion with the Government of Bangladesh to
deport these refugees and to solve the problem amicably. In those areas, our indigenous people have been
reduced to minority and it has become a crisis of identity.

With these words, I would like to extend my thanks to you for giving me this opportunity.
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KUMARI KIM GANGTE (OUTER MANIPUR): Sir, a lot of my time is being taken. (Interruptions)
Mr. Speaker, Sir, I thank you very much for giving me this opportunity.

If I am not mistaken, this is the first time that a time has been allotted to discuss the situation in the North-East. |
cannot but look back to those long 50 years, what had been done and what is happening today in the North-East.
We keep accusing one another but the people keep suffering. I think the presence of each Member in the House
today is very, very important. It is in the interest of the nation, 1 feel that enough time should be given to us so
that we can bring out the problem that is besetting the North-East which ultimately affects the national security.
But it is very sad that a time frame of just a few minutes is given to everybody within which he cannot even have
the time to think and speak. As one Member has said, we are not computers. So, enough time should be given to
us so that we can bring out the problems, provided we are really interested in solving the problem of the North-
East which is really the nation's problem.

Sir, the North-East is rich in minerals, rich in water resources, rich in forests and rich in all the natural resources.
But why 1s the North-East so much backward today mentally? I want to say that we are not mentally backward
but economically we are backward. I am sure that the hon. Members have the information that literacy is very
high, especially in Mizoram, Manipur and some of the North-Eastern States. But why are those States of the
North-East so much backward today?

I think our discussion today is aimed at solving the problems of not only of insurgency but others. Why are we
talking about insurgency? What is the reason for the mushrooming of insurgency?

I want to say that [ am against the statement or the contention of Shri Tapan that more Army should be sent into
the region. I will give the reason. Sending more Army will not solve any problem if you are really interested in
solving the problem. Because I will cite one example. It was in 1958 that in Mizoram the Armed Forces (Special
Powers) Act was imposed and under that Act many people have been killed apart from the insurgents. I am just
saying that our attitude towards the North-East and the insurgents should be changed. They are our brothers,
they are our sisters and they are our children. Once I think this mentality and attitude change, then I think we
will know how to solve the problem. As long as we are looked at as enemies I think the problem will increase.

Even before the insurgency came into being in about 1958 the Armed Forces (Special Powers) Act was already
in force. Why? My question is, why was it there? Last time when I said "if' some hon. Members objected to my
saying "if'. But I will say 1t again today. If we are really a part of India and we are Indians, that 1s the reason why
I am speaking here today. If that is the case, why is it that the Armed Forces (Special Powers) Act not removed
and a conducive atmosphere created so that our children will have a chance to come and talk to us? But if you
ask the Army people to keep on chasing them, kill them wherever the Army finds them, how will they come to
the negotiating table?

I have with me here many photographs showing how women have been killed, children have been killed, boys
have been killed and students have been killed by our Army personnel. Can I kill my own brothers and sisters? If
anybody wants to see they can see these pictures; everyone can see them. Some are of students. It is very sad.
Our women have been killed. How many women have been killed? Anybody can come and see the pictures.
How many women have been shot at? And you may ask me where were they shot at. What about the insurgents
killing the innocent people? The insurgents are outlaws. They are above the law. But the Army personnel are
under certain rules and regulations. And I am talking about them because they are bound by some rules and
regulations. Just because the Armed Forces (Special Powers) Act is there, why should they take the law into

their own hands and harass anyone or kill anyone, shoot at anyone and put them in jail?



My heart is very heavy when I talk about this. On the 22nd July what happened to three boys? The name of one
is Boboy, that of the second one is Joy Chandra and that of the third one is Roy Kumar.

The boys aged 7, 8 and 10 had gone for fishing. They were made to have oral sex by the Army. This is too much
in our country. This should be taken note of. Not only this, but a lot of other things are also happening there. If it
1s a part of this country, why is there a Restricted Area Permit in Manipur? The Restricted Area Permit should be
removed so that foreigners also would come and we can promote tourism, thereby creating more employment
avenues.

Why is this in Kashmir and Punjab? I am not going to answer it. I want each Member of this august House to
think over it. Fifty years have passed. It is too long a period. What have we done? Why are we accusing each
other? What has been done for the last 50 years? (Interruptions).

I take unemployment problem. As I have mentioned, in the North-Eastern region, in particular Manipur, the
literacy rate is very high. We have about 59 per cent literacy rate. There are more than one lakh youths who are
without employment. They come back home. There is no job. There are no industries, no factories, and no mills.
The youths cannot find jobs and without jobs, they have to survive. There are more than one lakh refugees in
Manipur. What has been done for these poor people?

We talk about insurgency. You kill all of them, but you cannot do it. Should we agree to kill all the insurgents?
Are not they any more our brothers and sisters? This will not help. If you kill one insurgent, three or four more
will come because the insurgents haves got their brothers, sisters and other relatives. We should love them.
insurgency.

I lost words because I have been working with the downtrodden, poor and the womenfolk. Today, they are
looking at us. What are we going to do for them? What the Government is going to do for them?

MR. SPEAKER: Madam, please wind up.

KUMARI KIM GANGTE : Sir, I have got some suggestions for solving these problems. I think, accusing the
Government and the Opposition will not help. We are looking at each of the hon. Members as leaders and |
think, each Member should possess national character. I am looking at the North-East in particular because it is
far behind 50 years now.

Sir, I have got some suggestions. Remove Armed Forces Special Powers Act immediately and create a
conducive atmosphere.

Recruit anyone who wants to join the Army or the Armed Forces without much problem because many boys
came to me asking me if I could help them to get them recruited into the Armed Forces. I think, the Government
should take note of this and recruit as many boys as possible, who want to get recruited.

17.00 hrs.
MR. SPEAKER: Now please wind up.

KUMARI KIM GANGTE : Sir, I am giving only my suggestions. I have got just two or three more suggestions
to make.

The Shukla Committee's recommendations should be implemented; employment opportunities should be created
by establishing village industries, mills and factories; Restricted Area Permit should be removed so that tourism
could be promoted; tribals' lands should not be snatched in the name of conserving or preserving forests;
alternative arrangements should be made for these tribals; merger agreement should be implemented; and
information centre should be established so that what the Government is providing for these people should be
known at the grass-root level and they can have access to it.



">SHRI BIJOY HANDIQUE (JORHAT): Mr. Speaker, Sir, much has been said about the lack of development in
the North-East. Since it has been widely covered, I will not go into that. I am on a different track.

We must not lose sight of one significant point that all these developments, as announced by three successive
Prime Ministers in a span of two years, are sought to be hurried off to end the sense of alienation that has
gripped the people of the region. The state of insurgency and terrorism is not only a manifestation of that
alienation but has triggered off the pervasive hostility towards the establishment. Insurgency and terrorism, in
the ultimate analysis, is a state of mind. In politics, however, there is no quick-fix solution. If we argue that since
alienation is the cause of insurgency and terrorism and, therefore, pump in more money to end alienation and
ultimately to end insurgency and militancy, I am afraid, we run away with a fallacy. All these packages are for
rebuilding in the future, the future of the North-East, so that corrective action is taken and such neglect of a
region is prevented and it is never done in such a way. But, Sir, even a dozen more packages like this will not put
an end to the sense of hostility, we should bear that in mind, unless we fashion out some changes in the basics of
the law and order administration.

Whenever the situation goes beyond control, the Government summons the Army. And since the Armed Forces
are trained to fight the enemy to its logical conclusion, there naturally lies the danger that unless they are
effectively checked, excesses are bound to be committed. With the police force ill-equipped and ill-trained to
meet an extraordinary situation, I do understand the compelling circumstances of the Government to fall back
upon the Army. But why things went wrong? They went wrong because of the Armed Forces (Special Powers)
Act, 1958, as amended in 1972, as has been said by the hon. lady Member which gives unlimited power to the
Armed Forces operating in the insurgency-prone North-East, was never examined to assess that this could
degenerate into a Draconian piece of legislation. This is clear from the powers given under Section 4A of the
Armed Forces (Special Powers) Act, 1958, as amended in 1972.

that this could degenerate into a Draconian piece of legislation. This is clear from the powers given under
Section 4A of the Armed Forces (Special Powers) Act, 1958, as amended in 1972.

It reads and I quote :

"If he is of opinion that it is necessary to do so for maintenance of public order, after giving such due warning as
he may consider necessary, fire upon, or otherwise use force even to the causing of death."

Sir, an Army officer armed with such a power to kill, and an immunity under the Act is naturally instigated to
invoke such powers right from the word "go in a confrontation'. If fighting terrorism is a state of mind, then
causing deaths, while tackling the terrorists, is also likely to be registered on an Army personnels state of mind.
So, it 1s a fun of paradox: Government deploys the Army to fight the terrorists for the protection of the citizens,
but it is the common men and women who are caught in the cross-fire and suffer the most. So, the Act needs to
be suitably amended. I understand the feelings where brutal operation were conducted under the Armed Forces
Act. It is true that the scars on the soul cannot be bartered away with economic packages.

Yet let us forget the past. Let not the past hold us back. I do not deny that atrocities have been committed by the
terrorists. About 1,000 political workers belonging to my party, the Congress Party, have been killed. But what
we from that region want is peace.

Sir, dialogue 1s the only answer. Let us talk with the terrorists. Today, the hon. veteran Parliamentarian Shri
Indrajit Gupta raised this question. Of course, he has rightly said that there are certain problems. But let me also
place certain facts before you, before this august House and before the hon. Home Minister. There are an
instance in the past when late Shri Phizo left India leaving the issue of Naga sovereignity unresolved, but the
representatives of the Government of India continued to be in touch with him in the U.K. and whatever truce we
later had largely depended on the discussion that was held with late Phizo. It may be that the situation in
Nagaland has deteriorated now, but there was a time, a long spell of several years when there was normalcy in
Nagaland. Even [ can say that when the hon. Prime Minister was the Minister of External Affairs between 1977
and 1979, he met Shri Phizo in U.K. in 1978. Then, later in the case of Shri Laldenga who left India for Europe
while the Mizo insurgency was still burning the talk between him and the Government representatives still



continued and ultimately he came back to New Delhi in 1980 for a formal talk when late Shrimati Indira Gandhi
was the Prime Minister. The talk failed at that time and Shri Laldenga left India, but even then, the talk did
continue, and ultimately, he was persuaded to come to Delhi when late Shri Rajiv Gandhi was the Prime
Minister. That time, the talk was fruitful, and the Mizo Accord is one of the most effective Accords that we have
had so far, and Mizoram is now one of the most peaceful States in the country.

But how long will it remain peaceful, when the climate of insurgency 1s building around the State? Why, did the
representatives of the terrorists met our former Prime Minister, Shri Devegowda, at Davos in Switzerland. So, let
us keep an open mind. Already, our hon. Member, Shri Indrajit Gupta, talked about this. He has doubts, but let
us keep an open mind. If possible, let us have a preliminary talk. Who knows, it may be in a third country. But if
it gives us peace, let us go in for that.

Before I conclude, I would like to refer to a development which might aggravate the insurgency situation and
ethnic violence or clashes in the North-Eastern region where the situation is already surcharged. We should bear
in mind that all the terrorist situations in the country must not be clubbed together. That was the mistake we
made earlier. Every terrorist situation has a character of its own, and the situation in the North-East, unlike in
some other parts of the country, is not mixed with religion. I raise this point because when this discussion was
initiated, hon. Member Tapan Sikdar, [ do not know whether he is present or not, has raised certain points. In
reply to that, I want to say something. As reported in a section of the Press, I have got the press-cuttings with
me, a serious situation arises out of a threat held out by some communal outfit -- I am sorry, it has been named
"the Vishwa Hindu Parishad" -- that it would soon carry out mass conversion propaganda in the seven North-
Eastern States targeting 30 per cent of the 30 million people of the region. These 30 per cent people are all
Christians. This outfit has taken an obnoxious plea that the Christian Missionaries aid and abet insurgency in the
region. This threat will, in fact, create a situation leading to a physical and theological war in a majority of States
which are predominantly Christian, and in other States too, where there 1s a sizeable Christian population. There
are an estimated 40,000 Churches in this region. That 1s why, we apprehend an alarming dimension to these
ethnic clashes and terrorist violence, which had already assailed the region. We have reasons to apprehend
because the reported episode of Bible burning at Rajkot and organised attacks on Christians and Muslims in
Gujarat as reported in the Press -- again, I have got that cutting -- corroborates our apprehension that the threat
held out by the Vishwa Hindu Parishad is real.

While concluding, Sir, what [ would emphasise is that the situation in the North-East is not just a law and order
problem nor any developmental packages will end the insurgency immediately. The basic question is, how to
restore the confidence of those who have taken to guns. It does not matter what their numerical strength is. The
common people are also watching .

At the moment, I am afraid, a section of Army personnel sometimes behave as if it is an occupation Army.
Reported raping cases, in spite of protests all over the region and in spite of many PILs pending before the High
Court on this matter, still continue. Fake encounters, torturing of innocent people, even old and teenagers, for
eliciting information about the terrorists, all these things give the impression that a section of Army officers or
personnel 1s callous to the sentiments and feelings of the people.

Sir, when the National Human Rights Commission was constituted, it was decided to educate and motivate the
Army, paramilitary forces and the police on human rights and what psychological damages it will cause when
these rights are violated. | am afraid, the matter has been taken in a very perfunctory way. The Government
should remember that unless human rights are upheld and respected by the law and order enforcement
machinery, even the amendment of the Armed Forces Act or the prospect of development for an uncertain future,
will not be able to put an end to this massive sense of alienation that the people of the North-East are stricken
with.

">SHRI P.R. KYNDIAH (SHILLONG): Mr. Speaker, Sir, I am happy to make a few observations today. This is
a discussion which cuts across party lines. This problem of the North-East should be regarded as a national
issue. The problem is that North-East suffers from a sense of isolation, not only geographically, but
psychologically and after the partition of India in 1947, the bulk of the area went to Pakistan. The entire region
is connected only by a narrow land bridge of 22 miles width. More than that, it is surrounded by a huge



boundary, China, Myanmar, Bangladesh and Bhutan which has a land boundary of 4,868 k.ms which is one-third
of 15,361 k.ms land border of India. This speaks of the isolation of the North-East. Apart from that, it is also a
region which is the most misunderstood and under-informed in the country. I can give you a few instances here.
Even today, if you send a letter to the Capital of one of the States, it will take 10 to 12 days to reach while a
parcel takes more than 15 days to reach. In Meghalaya, even today there is no railway line and it is not
connected to railway station. Even the Shillong airport is not operational even though it has been 1n existence for
more than three decades now. The most important thing is communication. With the advanced technology of
communication, I see no reason why North-East should not be brought into the mainstream of communication. It
is because of this, there is a sense of alienation which is entrenched in the minds of the people that this region is
far away from the mainland and a sense of remoteness is very much a part of the feeling of the people of this
North-Eastern region. Even as late as two years back while the debt of Punjab to the tune of Rs.3,000 crore was
waived off by the Centre, such magnanimity is not yet extended to the North-East. There are a number of
instances which I can cite, that the region is neglected economically.

It is against this background that I agree with our former Home Minister, Shri Indrajit Gupta that NSCN (IM) is
the fountainhead of insurgent groups and must be tackled effectively to bring them to dialogue but, at the same

time, we face the problem of insurgency in Mizoram. I was Governor for five years in Mizoram and I know the
problem of peace and violence there. Shri Swaraj Kaushal was there before me. I know the problem there.

There is a way out. Mizoram did show the way out. Now, he can do it. On the one side, I agree that the military
option is not the answer. But it is the human factor that is the answer.

I welcome the move to have an emissary to meet the NSCN. But, at the same time, I would like to request Shri
L.K. Advani to see that the emissary takes into confidence the people of Nagaland through their elected
representatives. As [ know today, the Government of Nagaland has to be taken into confidence. There are also
certain organisations which play a very important role in the furtherance of peace. This also has to be taken into
consideration and they should also be taken into confidence. I do not like to be drawn further into other details.
The most important point that I would like to bring to the attention of the House is the need to instill a sense of
confidence. Let us not allow a sense of diffidence to control us.

Three Prime Ministers starting with the then Prime Minister Shri H.D. Deve Gowda, visited the area. On 27th
October, 1996, he came to the North East. I met him. We discussed many things about the North-East. He made
an announcement of a new initiative for the development of the North-East. The amount that was given to the
North-East was about Rs.6000 crore. Later, the then Prime Minister Shri [.LK. Gujral came to Mizoram. We
discussed certain things. I believe that after the discussions with a number of leaders of the region, the amount
was revised to about Rs.7300 crore. Then, the Shukla Commission was constituted to clear the backlog. A sum
of Rs.9396 crore was granted in terms of deployment in minimal basic needs and services. Then, again, an
announcement was made to earmark 10 per cent of the Budget allocation from each Ministry for the region that
would form the Non-lapsable Pool Fund. These are the three components.

I say that this is the commitment of the three Prime Ministers. To the people of the North-East, to the common
man of the North-East, the Prime Minister of the country at present is an Indian. Today, 1f this commitment 1s
not reflected either in the Budget or in certain other ways to improve the material existence of the people, then
the people of the North-East will lose faith not only in the Prime Minister but in the country as a whole. So, this
1s the point that [ would like to bring home here. We should make an attempt and we should take all steps to see
that these commitments are implemented. Otherwise, there will be a backlash of diffidence. I am afraid that it
may lead to more frustration.

I am a man of peace. We have fought our own struggle for Meghalaya through a satyagraha. Shri Purno A.
Sangma knows about it. Today, in the North-East, there is a new mood for peace. A majority of the people of the
North-East want peace. They are a peace-loving people. It is only a small minority that believe in violence.
Therefore, I feel that today is the time for us to entrench peace in the region.

The other point that I would like to make is that let us not club the entire North-East as an insurgency-infested
area. There are some areas of peace...(Interruptions) There are so many areas of peace even in those States



where insurgency problem is there. Our duty is to enlarge the area of peace and restrict and constrict the areas of
violence. Peace is the key that needs to be opened up so that the North-East can really march ahead with heads
held high in building a modern India.

">SHRI H. LALLUNGMUANA (MIZORAM): Mr. Speaker, Sir, this is my first chance to speak in the House.
Even after five months, this is my maiden speech. I was almost tempted to feel as though I have no say in this
House; I have not been a part of the Parliament since I could not be given any chance to speak. No one else
speaks about Mizoram because I am the only MP who has not yet been given a chance to speak. This is a very
important day that I have been given a chance to speak.

When we talk of the North-East, we all know, that there have been insurgencies almost in every State of the
North-East -- Nagaland, Mizoram, Assam, Manipur and Tripura. Why is there insurgency after insurgency?
What is the root cause of insurgency in the North-East? How can we find out the real cause of the insurgency in
the North-East? What is the solution or the remedy for this? What will be the answer to this trouble?

17.27 hrs (Shri K. Yerrannaidu in the Chair)

There may be different kinds of factors bringing about insurgency in the different States. There must be a root
cause common to all.

During the British period, most of the North-East areas had been outside India. It was not within India. But with
the Independence of India, these parts were brought under the Indian Union. Now we are celebrating the Fifty
years of our Independence. All these Fifty years of Independence, the North-East people, particularly the Mizos
have been trying to learn to become Indians. They have totally failed. What do we see in the North-East? We see
only insurgency. Why? There must be a root cause for this. The main cause of this insurgency is the feeling of
being insecured in the minds of the people of this land. They have a sense and feeling of insecurity and isolation.
Even till now, most of the people in the remote areas do not know whether they are inside India or outside India
as there is no positive role of the Government of India. I do not totally blame the Government of India. I have to
blame even the State Government also to some extent. I do not have to hide anything. We do not expect lip
sympathies but we accept the reality. Shri Kyndiah has spoken about Mizos.

In 1966 insurrection and insurgency broke out in Mizoram. What was the real cause of that? A spark neglected,
burns the house. There was a great famine in Mizoram in 1959. But the people were very much dissatisfied with
the treatment that they got from the Assam Government. So, there came a sort of an association like Mizo
National Famine Front. No timely treatment was given to it. Because of that, the Famine Front turned into the
MNP, a rebel organisation, demanding full independence from India.

But fortunately after 20 long years...
MR. CHAIRMAN : Please conclude now.

SHRI H. LALLUNGMUANA : Sir, this is my maiden speech. Please give me some time. There is no one to
speak from Mizoram except me. Within five months, it is the only time I am getting. Please understand.

When the Peace Accord was signed in 1986, the people rejoiced. The Government of India was also very happy.
We, the people, were also very happy expecting some reality from the Peace Accord. But the unfortunate thing is
that the fulfilment of the provisions of the Peace Accord, till now, is not coming true. People are expecting
something real from the Government of India.

For example, a separate University for Mizoram, has not come even after 12 years of the Peace Accord. There is
no separate High Court in Mizoram which was a promise in the Peace Accord. There is no effective border trade
even till now. For all these things that we are receiving now, the people are very discontented and very
disappointed. So, the situation in Mizoram -- even though it is the most peaceful State in the North-East and
even among the Indian States -- there is no progress or development at all. There is no infrastructure. The
educated people are jobless. There is no employment opportunity for them. Of course, Mizoram stands the



second highest in terms of literacy in India next to Kerala. It has got about 86 per cent literacy rate. But many
educated people are jobless there. It is a hilly region. Agriculture could not be done very properly. They remain
jobless. They remain doing nothing. So, they attempted to do something. Even it is not good, it will be a bad
one.

But till now, 1t 1s very fortunate that we remain peaceful. But if the situation regarding employment and other
things remain like this, [ am afraid, a day may come when the youth who have not experienced the effect of the
msurrection, will resort to take arms and rebellion. So, something is to be done now. The solution lies not in
increasing the number of military people.

Let me tell you one experience of mine. During 1974, I was teaching in a college. Then, military operation
during the mid night was there. My door was kicked by the military people and they forced to enter into my
house. I did not allow this. I said, "Unless you bring some witness, you will not be allowed." Then they
challenged me. They threatened to kill me. I said, "If you want to kill me, you kill me. I am a Class-I Gazetted
Officer. I will not allow anybody who 1s against the Constitution." Then he said, "What did he do wrong?" Then
I said, "You have the right. About your special act, I know. But you do not have the right to enter my house
without two witnesses. You bring only one witness." Then he said, "Military people can do anything here in
Mizoram." Then I said, "I do not see anybody who is able to do anything. Even the Prime Minister or the
President of India cannot do anything he likes. If he does so, he is beyond the law, he will become outlaw. If you
can do anything you like here, you become outlaw. You are the enemy of India. I will tell you. These people
never see what is India. They do not know what is India like? You are the representative of India. If you do not
follow the rules and acts of procedure or the Indian Penal Code, then India is the country which never respect
any human rights here. How can you win the hearts of the people?" This 1s what I challenged him. Then at last,
he could not refute.

Now, the solution lies in the heart-winning policy, in the confidence-making policy of the Government of India.
Let us give employment, let us give something to do to the youth now. This is the solution.

Another thing, which I want to point out is that on the part of the State Government, there is a great misuse of
money in the North-Eastern region. This is also the cause of trouble there. So, the Central Government should
follow a little bit rigid and strict financial management.

Do not give forgiveness or too much of condonation or such sort of things to the existing administration. Even as
such corruption is too rampant. The beneficiaries should be reached with any amount sanctioned for them.
Unless these measures are taken, how can we have the feeling of greatness for India? Let us show a good India
to the people of the North-East. Then only will we win their hearts and real peace will come through the
development.
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I would like to thank the hon. Members of this House for paying full attention to the discussion on the North-
East in regard to insurgency. I would like to talk about the state of Nagaland as most of the speakers have
centered around their discussion on Nagaland and if I was an examiner today, I would have given hon. Member
Shri Indrajit Gupta hundred per cent marks for what he stated today on the issue of Nagaland. Because this
msurgency problem has been centered around the State of Nagaland, the genesis, as our MP Shri Kalita said the
day before yesterday, has originated from the State of Nagaland. Therefore, the State of Nagaland which exists
today is the State which was formed as the 16th State in the Indian Union with the agreement signed in 1963
between the people of Nagaland and the Government of India, known as the 16 Point Agreement. The State of
Nagaland was formed out of political necessity and it was also understood that this State would not be an
economically viable State.



The State of Nagaland had its first upheaval in 1929 during the Simon Commission period. As it passed through
the independence day in 1953, the upheaval was at its peak. There was a problem because the Army which had
been sent there to contain the law and order had mismanaged the entire situation and it was out of control. The
Army had gone in and committed a lot of atrocities. On the other side, the radicals had taken up arms and started
a guerilla warfare. For a period of more than ten years there had been a conflict. In 1994 a cease-fire was
declared between the Government of India and the Naga Federal Government. This talk had been taking place
for six to seven rounds. On one side there were the underground leaders and on the other side the Government of
India led by the Prime Minister, the then Prime Minister Shrimati Indira Gandhi, was there. But the peace talk
failed after two years and the situation was very tense. One and a half decades later three factions were formed
in the State of Nagaland which consists of NSCN (IM), NSCN (K) and NNC which has the Government known
as the Naga Federal Government.

A series of talks have taken place between their leaders and the former Prime Ministers Shri H.D. Deve Gowda
and Shri LK. Guyral. I believe Shri Gujral has also met the leaders of the NSCN (IM) in Geneva. But today this
dialogue has been handed over to a few people who are I think the nominees of the Government of India. I think,
a proper approach should be made because it has already been said by many Army Generals and politicians that
it is a political problem which cannot be solved by the Army. Right now, we have more than four corps, each
consisting of three divisions but till today, for forty-five years, this insurgency problem has not been contained.
There are only a handful of five thousand to six thousand insurgents, who are highly trained but they are getting
increased in numbers today. Therefore, how do we find a solution?

The younger generation should be given more attractive jobs because small jobs like chowkidars which are
sponsored by the Government of India are not helping. The jobs are advertised in some other States,
appointments are made there and people are posted there. On top of that, there is no industrial activity. There is
no economic development also because every time something comes up for development, they are sabotaged by
the insurgents. The Government of Nagaland 1s facing another problem because people who have surrendered
have been accommodated in the Government service as peons, chowkidars, etc. We have a very heavy backlog
of salaries as the Government of India is also giving only a small amount which cannot help pay up the salaries
of the police personnel in the State.

In the Sixteen-Point Agreement, in point 2, it has been stated that the Ministry-in charge of Nagaland shall be
the Ministry of External Affairs of the Government of India. Now, it has been brought under the Ministry of
Home Affairs. This is flouting the agreement. Then, in point 11, there is a provision for financial assistance from
the Government of India to supplement the revenues of the Nagaland. There is also a provision for the
Government of India to pay out of the Consolidated Fund of India under 11 (1) a lump sum each year for the
development programmes in the State of Nagaland and under 11 (2) a Grant-in-Aid towards meeting the cost of
administration.

If the Government of India is really keen to solve this problem, I think, we have to look at it this way. I will now
quote what the hon. Prime Minister has recently stated about the State of Jammu and Kashmir: "The massive
unemployment of the youths in the State of Jammu and Kashmir has been a contributory factor in the growth of
militancy." If this is so with the State of Jammu and Kashmir, it 1s the same with the State of Nagaland.
Therefore, it cannot be bifurcated. This 1s the same problem which we are facing.

One aspect that | would like to point out to hon. Members 1s that the problem of Nagaland 1s quite unlike the
Kashmir problem in that we have no tug of war between Pakistan and India. This is a problem of secession.
They want to secede from this country. So, if we want to keep this State as part of the big nation that is India, I
think, we should look into the development programmes and give adequate funds.

There are two or three points that I would like to add. Some Corporations have been existing since the inception
of the State. A lot of people who have surrendered have been accommodated in these Corporations. Today, the
State is not able to pay up the salaries. They are not able to run these industries. There is a heavy backlog of
liabilities and they have taken loans from the banks and private borrowers. Recently, the Supreme Court of India
has put a ban on movement of all forest products. There 1s a Corporation known as the Nagaland Forest Products
Limited, Tizit in Mon District which is really building up a huge liability. I think, the Government of India



should quickly come to its rescue. The ban has resulted in piling up of huge stocks of raw material and finish
products. The business of the Corporation has come to stand still. For several years may workers have been
rendered jobless.

The Centre should give financial assistance to pay for the huge liabilities. The amount that is due to the
Government of India should be waived off as it happened in the case of Punjab and Jammu & Kashmir so that
the State Government is able to function and contain the law and order problem.

With these few words I conclude.
MR. CHAIRMAN : Shri P.A. Sangma may please speak now.

SHRI AMAR ROY PRADHAN (COOCHBEHAR): Mr. Chairman, why are you not allowing us to speak? After
all, it is a national issue.

MR. CHAIRMAN: Please cooperate with the Chair.

">SHRI PURNO A. SANGMA (TURA): Mr. Chairman, thank you very much. [ am not going to deliver a
speech. I will give only four suggestions.

The whole approach to the problem of the North-East has to be peace through development. It is because in
Delhi there are certain people who take a position that unless peace is restored, no development work can be
done. But I do not believe 1n that. In fact, it has to be the other way round. You have to achieve peace through
development. Peace through development should be the concept of the Government of India. That should be the
approach of the Government of India.

As far as development is concerned, so many points have been raised. I would only request that the packages
which have been announced by the three successive Prime Ministers must be implemented and implemented
effectively. The decision taken by Shri Deve Gowda, the then Prime Minister, that every Ministry of the
Government of India should earmark ten per cent for North-East should be implemented.

It would be good to have more and more of Central Government agencies directly investing in the North-East,
especially in the area of plantation, commodities and horticulture. The agencies like the Central Rubber Board,
the Tea Board, the Coffee Board and the Spices Board can play a very very big role in changing the economic
scenario of the North-Eastern States. It is because the North-East is suitable for cultivation of all these goods.

Infrastructure, of course, is very bad. Some more investments have to be made in the infrastructure sector. I do
not know what is the stand of SAFTA.I do not know whether this issue was discussed in Colombo. It is a very
relevant issue. I do not know what is the stand of Pakistan after the nuclear tests. But SAFTA i1s very very
important from the point of view of economic development of the North-East. So, [ would like to know from the
hon. Minister of Home Affairs if he has got any information whether SAFTA will come into operation by 2001
or not.

Next, I would request the Central Government to give full support to the State Governments. I am saying this
because some of the smaller functioneries of this Government keep on saying a few things which are not at all
helpful.

There was one aspect last year during the general elections. The underground people in Nagaland gave a boycott
call and they said that the election should not be held in Nagaland. I think, we must be grateful to the Chief
Minister of Nagaland, Shri S.C. Jamir, who took a very very firm stand saying that, ‘come what may, election
will be held'. Suppose election was not held, then, it would have been a victory for the underground elements.
But the Chief Minister took a firm stand and said that the election would be held; and election was held. Of
course, in many areas, people did not come to vote; that is a different matter. But the courage that has been
shown by the Chief Minister himself in conducting the election is great; and the nation should be grateful to such



leaders. It is from this angle that I am saying that whoever runs the Government of India, as far as the North-
Eastern States are concerned

- whichever Government is running the State in North-East, it may be a regional party Government or it may be
a Congress Government, I have not worded it at all - the Centre must give full support and backing to the
Governments in the North-East who are fighting against insurgency.

The third point that I would like to make is, what should be the role of Army. We have heard many unpleasant
things today. I also firmly believe that Army should not be used to counter insurgency in the North-East. I was
very happy to have seen the statement of the Defence Minister, Shri George Fernandes who has given his
reasons also. It is better that we strengthen the local Governments and we get the cooperation of the people
themselves there. Through Army or through Military, I do not think, there can ever be any solution.

Therefore, solution has to be through a dialogue; and I will appeal to the Government to start a dialogue with
them.

MR. CHAIRMAN : Now, reply by the Home Minister.
... (Interruptions)

MR. CHAIRMAN: After reply, I will give you a chance.
... (Interruptions)

MR. CHAIRMAN: Only after his reply.

... (Interruptions)

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): Sir, I would say that after reply, the Minister of
Information and Broadcasting should be allowed because she has been waiting here for a long time.

MR. CHAIRMAN: No. It is not for that. [ may allow them, if there 1s any small clarification to seek.

... (Interruptions)

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Sir, I do not want to have any
clarifications. I want to make one point. It is regarding two serious incidents which took place on the 29th July.
... (Interruptions)

MR. CHAIRMAN: No. The Home Minister is already aware of that. Please sit down. Now, the Home Minister.
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"When people in New Delhi think of the North-East, they usually think of the geographical distance which
translates itself into mental distance. When people in the North-East think of New Delhi, they usually think of
the developmental distance which translates itself into emotional distance."
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It was announced in 1996. That means, Shri H.D. Deve Gowda was there. It was announced by the then Prime
Minister in October, 1996 that a North-East Sub-Plan would be set up in all Central Ministries/Departments.
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Ministry of Surface Transport, Ministry of Steel, Ministry of Railways, Ministry of Agriculture, Ministry of
Science and Technology, Ministry of Industry, Ministry of Human Resource Development, Department of Food
and Civil Supplies, Department of Electronics, Ministry of Food Processing Industries, Ministry of Non-
Conventional Energy, Ministry of Information and Broadcasting, Ministry of Power, Ministry of Commerce,
Department of Posts, Ministry of Tourism and Civil Aviation, Ministry of Water Resources
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It happens that we are getting on that date.
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The Government of India and the National Socialist Council of Nagaland (NSCN) had mutually decided to
announce further extension of the current ceasefire for a period of one year with effect from 1st August, 1998.
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Both sides agreed that with the extension of the current cease-fire, political discussion should start. The agreed
ground rule shall be strictly implemented during the cease-fire period.
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Both sides agreed that with the extension of the current cease-fire, political discussion should start.
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"I am not going to blame only the Government of India. I would blame both because there is a lot of corruption".
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SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): It is a very genuine issue. It can be
resolved only by granting statehood to Bodos. You have already opened the Pandora's Box.
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.. (SHIHH)

SHRI P.C. CHACKO (IDUKKI): Mr. Chairman, it is already 6.15 p.m. and you have not taken the sense of the
House to extend the sitting.

MR. CHAIRMAN : It is decided in the Business Advisory Committee that the House will sit till the Prasar
Bharati Bill 1s passed.

SHRI L. K. ADVANI: I will conclude in a few minutes.

SHRI P.C. CHACKO : It is not that we want the hon. Home Minister to cut short his speech. At six o'clock, the
Chair should obtain the consent of the House to extend the sitting. Otherwise, it is not in the order of the things.
... (Interruptions)

MR. CHAIRMAN: Nobody has raised that issue.
SHRI MOHAMMAD ALI ASHRAF FATMI : I had already raised it. ... (Interruptions)

MAJOR GENERAL BHUVAN CHANDRA KHANDURI, AVSM (GARHWAL): Sir, we want that the sitting of
the House be extended till the Prasar Bharati Bill is passed.

MR. CHAIRMAN: It was decided in the Business Advisory Committee that the House will take up the Prasar
Bharati Bill after this item of business is over.

... (Interruptions)

SHRI P.C. CHACKO : The Home Minister was replying to a very important topic and we did not want to disturb
him. We were listening to him. But it is the responsibility of the Chair to ask the House at six o'clock whether
the sitting of the House can be extended or not. Whatever may be the decision of the Business Advisory
Committee, it can be followed only after taking the sense of the House.

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS, MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF
PLANNING AND PROGRAMME IMPLEMENTATION (SHRI RAM NAIK) :Sir, now that the issue has been
raised, I advise that the House be extended till the Prasar Bharati Bill is passed.

SHRI P.C. CHACKO (IDUKKI): We will decide on it after the Home Minister completes his speech.

SHRI RAM NAIK: All right.
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... (=EgE)

SHRI RAJESH PILOT (DAUSA): The Army and Para-military Forces have a special role. They have made
sacrifices. They face the challenges there.

SHRI L.K. ADVANI: I am dealing with that.
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SHRI K.A. SANGTAM (NAGALAND): I would like to ask the hon. Home Minister a question. ...
(Interruptions)

MR. CHAIRMAN : A detailed reply has been given by the hon. Home Minister.
... (Interruptions)

SHRI K.A. SANGTAM : I would just take a minute. In the light of what Shri P.A. Sangma said regarding Shri
S.C. Jamir's Government in Nagaland, in the last elections, he has resisted the boycott given by the NSCN(IM)
and conducted the elections successfully. Are you contemplating the dismissal of Shri S.C. Jamir's Government
in Nagaland?

SHRI L.K. ADVANI: No. We have not received such a proposal.
SHRI K.A. SANGTAM : A statement has been made in the newspaper... (Interruptions)

MR. CHAIRMAN : Please leave that newspaper statement. The hon. Minister has categorically stated about
that.

... (Interruptions)
SHRI K.A. SANGTAM : He said that this Government would dismiss S.C. Jamir's Government... (Interruptions)
SHRI L.K. ADVANI: Who said it?... (Interruptions)

DR. JAYANTA RONGPI : Mr. Chairman, the hon. Home Minister has declared the policy of creating new
States. He has said that the Government has decided to create new States in those areas or in those States where
there is a general consensus, which was expressed by a Resolution of the Legislative Assembly. That was in
regard to creation of new States and that is clear to us. But, [ want to know categorically from the hon. Home
Minister about the policy of the Government on the areas where there 1s no demand for creation of a separate
State but there is a demand for more autonomy which is explicitly and exclusively provided in the Constitution
under article 244(a). The said article provides that no new State but an autonomous State within the State of



Assam, without bifurcating the State, could be created. Therefore, a Resolution from the Assembly is probably
not required. I would like to know from the hon. Home Minister about the stand of the Government on Assam,
wherefrom this type of demand is being made.

Secondly, I would like to make a point with regard to the ceasefire. We have seen the last ceasefire agreement...

MR. CHAIRMAN: No, again you are making a speech. We have already taken five hours on this. Please
understand the mood of the House. Again you are asking so many questions.

DR. JAYANTA RONGPI : Sir, I would like to know whether this ceasefire is restricted only to Nagaland or the
ceasefire comes into effect in other areas of operation by the NSCN; and whether the Khaplan Group is also
included in this. Thank you... (Interruptions)

SHRI L.K. ADVANI: Sir, as far as creation of new States is concerned, I have clarified the Government's
approach. So far as problems relating to certain sections of any State are concerned which can be accommodated
within the Constitution as it is -- within the present political map -- we will certainly examine them...
(Interruptions)

MR. CHAIRMAN: No. This matter is over now.

MR. CHAIRMAN: Now, the House will take up the Prasar Bharati Broadcasting Corporation of India
(Amendment) Bill. Before that I would like to have the sense of the House.

... (Interruptions)
MR. CHAIRMAN: I request the hon. Minister to move for consideration of the Bill.

... (Interruptions)
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MR. CHAIRMAN: We have already agreed that it would be taken up on 4th. It was decided in the meeting of
the BAC.

... (Interruptions)
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It is listed for today.
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MR. CHAIRMAN: Please do not make noise.



... (Interruptions)
MR. CHAIRMAN: The hon. Speaker has already announced when it would be taken up.

... (Interruptions)
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MR. CHAIRMAN: We will take it up on the 4th of August. Hon. Minister, please.
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oor (FFYH)
MR. CHAIRMAN : Kumari Kim Gangte, that matter is over now. Please sit down.

... (Interruptions)
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MR. CHAIRMAN: Shri Ajit Jogi, please cooperate with the Chair.
... (Interruptions)

MR. CHAIRMAN: The Chair has already given a ruling on this.

... (Interruptions)



